
Oral Answers 26 .NOVEMBER 1953 Oral Answers 

Shri K. D. Malaviya: 158 pamphlets 
have so far been distributed; some 
more are to come out soon and it is 
expected that''the State Governments 

· will take up the work of translation. 
Sbri T. S. A. Cbettlar:-in what lancu­

age? 
Sllri K. D. Malama: In Hindi. 
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The Deputy Mhaister of Home 
Affairs (Shrt Datar): (a) Yes. In sub­
mitting panels of suitable candidates 
for consideration or the appointing 
authorities the Employment Exchanges 
follow the order of priority prescribed 
by the Government or lndh. 

(b) Persons employed by the former 
Indian States on services which have 
been taken over by the Central Gov, 
emment as a result of the integration, 
have now come under the Government 
of India. Those among them who 
were found surplus on such integra­
tion have been accorded priority for 
purposes of re-employment. Priority 

has also been at"corded to the employ�s 
of the Government of Madras who 
were rendered surplus as a result of 
the creation of the State of Andhra. 
Apart from these, no priority is given 
to the employpes of the State Govern­
ments who are retrenched or are about 
to be retrenched. 
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Shrl Datar: Sir. the exact lleure ts . 
.not known. but an attempt has been 
made to absorb as many as possible. 

Sbri K. K. Basu: May I know. Sir, 
whether a person, who has been re­
trenched from a particular department, 
eets any preference in the case of re-· employment, or whether he has to 
apply through the Employment 
Exchange? 

Shri Datar: He gets a preference in 
order of priorities. He has to apply 
and then his name is registered and 
it is then included in the panel. 

Sbri B. S. Murthy: May I know. Sir. 
any other Government besides the 
Punjab Government has asked the 
Central Government to allow it lo have 
its own employment exchange? 

Shri Datar: The whole question is 
now under consideration and a Com­
mittee has been appointed under the 
chairmanship · of Shri B .  Shiva Rao 
and that Committee will go into the 
whole question as to what extent there 
should be a Central Exchange and a 
State Exchanee. 

PRODUCTION OP ANTI-BIOTICS 

03%0. Dr. Rama Rao: (a) Will the 
Minister of Natural Resources 1111d 
ScieatUlc Research be pleased to sl.ate 
whether the Board of Scientific and 
Industrial Research had recommended 
that intense efforts should be made for 
the production of anti-biotics from in­
digenous sources? 

(b) What steps have been taken in 
this direction in research and manufac­
ture, since this decision wu taken? 

The Deputy Minister of Natural 
Resources aa.d Scleutl11c Research 
(Sbti K. D. Malavi7a): (a) Yes, Sir. 

(b) Research on antlebiotics is being 
carried out at the Central Drug Re­
search Institute, Lucknow and at Uni­
versities and Research Institutes, under 
the auspices of the Council of Scienti­
l!c and Indu1trlal Research. The 
recommendations of the Board of 




